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(a) whether a large proportion of 
fruils and vegetables growth in various 
parts of the country goes waste due to 
non-availability or pJoper storage faci· 
Hty; 

(b) the percentage of total production 
of fruits and vegetables which become 
unfit for use ; 

(c) the estimated value thereof ; a.nd 
r,, 

(d) whether Government propose ot 
take any arrangement for the protection 
of this national wealth and if so, the 
details .thereof ? 

THE MIN(SfER OF STATE OF THE 
MINISTRY OF FOOD AND CIVIL 
SUPPLIES (SHRI K.P. SINGH DEO) : 
(a) to (d) As the subject matter Storage 
of Fruits and Vegetables. is not within 
the purview of this Ministry, the Ministry 
has no information on the ·subject. 

House Rent Dues Ag,dnst Former 
Central Ministers And M.Ps 

1 OS. SHRI M. RAGHUMA RE~ 
DOY : Will the Minister of URBAN 
DEVELOPMENT be pleased to state ; 

(a) the amount of arrears of house 
rent outstanding Ogainst former Central 
Ministers .and former Members of Parlia· 
ment for retaining Government accommo-
dation ; and 

(b) the steps taken for rec.:overy of 
outstanding house rent dues ? . 

THE MINISTBR OF STATE IN TH8 
MINISTRY OF URBAN DEVELOP-
MENT (SHRI DALBIR SINGH) : .(a) A 
sum or Rs. 30.24 lakhs is outstanding 
as on 3 t.10. 1985. 

(b) Apa!lt from taking necessary steps 
at the Departmental level, action bas 
been taken for recovery of Government 
dues under the provisions of Public 
Premises (Eviction of Unauthorised 
occupaatd Act, 1971, 

Construction and AJJotmcnt of House• 
by DDA 

106. SHR1 M. RAGHUl\fA REDDY: 
Will the Minister of URBAN DEVELOP .. 
MENT be pleased to state : 

(a) whether it is a fact that De lbi 's 
averuge need of honses is about 80,000' 
houses a year ; 

(b) whether it is als() a fact that 
DOA which has a monopoly of building 
houses in Delhi bas a record of building 
not more than 8000 to J 0,000 houses a 
year ; 

(c) the number of houses· built by 
DDA during each of the last three years, 
and the number of houses allotted to the 
people ; and 

(d) the reasons for not allotiog the 
remaining houses ? 

THE MINJSTER OF STATE IN THE 
MINISTRY OF URBAN DEVELOP-
MENT {SHRI DALBIR SINOH) : (a) For 
the period 1981· 1986 Delhi•s average 
need of houses has been estimated to be 
about 65,000 dwelling units a yea.r. 

{b) and (c) During last three years 
DD A bas coost ructed and a Uot t ed flats 
as under : 

Year 

198 2-8 3 
1983·84 
1984-85 

No. of houses 
constructed 

6,634 
12,726 
7,295 

No.of houses 
allotted 

Information ts 
being col1ect .. 
ed and will be 

laid on the 
Table of the 
Sabha. 

(d) On receipt of Hie details of the 
houses constructed by the Engineerina 
Department, the aBotmcnt is made by 
the Houaing Department. However.. at 
times when some areas 1ike Trans Yam-
una were not very popular, the flats were 
not accepted by the alJottecs and that ls 
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bow they remained unallotted for somet-
ime. Bet these nre generally offered to 
other registrants. 

Framing of Labour Laws For Rural 
Workers 

J 07. SHRI P.R. KUMARAMANGA-
LAM : Wil1 the Minister of LABOUR be 
pl eased to state : 

(a) whether Oovernment are · -contem~ 
plating to frame labour Jaws on the pattern 
of the organised ~ectors to ensure that 
rural workers also get Medical Insurance 
and rest facilities and that their terms of 
employment are srnndardised and regu .. 
lated ; 

(b) if so, on what 1 ines ; and 

(c) details of step~ taken in this reg· 
ard? 

THB MINISfER OF STATE OF THE 
MINISTRY OF LABOUR (SHRI T. AN-
JIAH) : (a) A proposal to enact a Central 
Le&is1ntion for a.arJcultura1 workers was 
considtred in vnTious forums but it was 
decided that suitable Je,islation to re-
gulate the working conditions and to pro· 
vide for welfare of agricultural workerc; 
may be enacted by the .State Governments. 
The State Governments were advised 
accordingly. 

(b) and (c) Docs ·not arise. 

Remunerative Price for Agricultural Pro-
duce to The F'a.rmers 

108. SHRI P.R. KUMARAMANGA· 
LAM: Will the Minister of AGRICUL-
TURE be pJeased to state : 

Steps being taken by Government 
by means of planned &Ariculturnl product· 
ion to ensure that the present situation 
ofmarket surpJus of paddy, wheat and 
other essential commodities ,s averted 
ond the farmers are ensured of a remune· 
rco.tive price for their produce 'l 

THB MJNlt;TER OF ST ATE IN 1'HE 
DEPARTMENT OP AGRICULTURE AND 
COOPERATION (SHRI YOOBNDRA 
MAKWANA) : The thrust of the Govern· 

ment policy is to in.crease the production 
of essential items including oilseeds and 
sugarcane to overcome dependence on 
imports. Farmers are being encoura1ted 
through various incentives e.nd measures 
to increase production of these commodi· 
ties. There is need to step up productivity per 
hectare of wheat and rice crops, so that 
the country's needs of foodgrains can be 
met from a smaH area. Jeaving scope for · 
modified cropping patterns • 

Wheat and rice are the staple food 
of the m:ijority of population of the coun-
try. It is, therefore, necessary to increase the 
production of both these commodities to 
meet the food requirements to the,gro-. ... 
wmg population. 

Labour Training InstHufe fn North East-
ern Region 

109. SHRI N. TOMBI SINGH) : 
Will the Minister of LABOUR be pleased 
to state : 

(a) whether Government have opened 
any Labour Trainin~ Institute in the 
North·Ecstern Region ; 

(b) if so, the details thereof ; and 

(c) if not, the reasons therefor ? 

THE MINISTER OF STATE OF THB 
MINISTRY OF LABOUR (SHRI T. 
ANJIAH) : (a) No, Sir. 

(b) Not applicabl'e. 

(c) Ministry of Labour is not concer· 
ned with opening of Labour Training 
Institute. However, Industrial Training 
Institutes for the training of young school 
leavers are opened by respective State 
Governments/Union Territory Administra-
tions. 

Use of HlndJ in Akashwanl end TV 
Stations In Non-Hindi States 

110. SHRJ N. TOMBI SINGH : Will 
the Minister of INFORMATION ANO 
BROADCASTING be pleased to state : 

(a) the steps taken by Government to 




